
OFFICE OF THE JUDGE IN-CHARGE, DELHI MEDIATION CENTRE,
TIS HAZARI COURTS, DELHI

No. 1541ITraihang/DMCi‘THClDelhi 20"‘ April, 2023

NOTICE
lrr continuation of earlier notices No. 4878/Training/DMC/THC/Delhi dated 23.12.2022, No.

781/Training/DMC/THC/Delhi dated 27.02.2023 and No. 1102/Training/DMC/THC/Delhi dated 13.03.2023
of this office, it s informed that the names of 75 advocates selected by the interaction Committee for 40
hours training programrre on the ‘Concept and Techniques of Mediation‘ have been approved by the
Hon‘ble High Court of Delhi. The list of selected acvocates is annexed hereto as Annexure-A.

The remaining advocates who had applied for the training programme may collect their
cheques of Rs. 7,500/- from this office. '

Mow- (Saniay Garg-ll)
Judge In-charge, Delhi Mediation Centre,

Tis Hazari Courts,
Delhi

Endst. No. 1542-1566ITrainingIDMCITHCIDelhi , 20"‘ April, 2023

Copy forwarded to the following : =-

i) . The Ld. Registrar General, High Court of Delhi with the request to place the same before
the Hcn'ble Mediation Monitoring Committee, High Court of Delhi for information.

ii) The Ld. Principal District & Sessions Judge (H.Qs.), Tis Hazari Courts, Delhi with the
request to display the copy of notice on the Notice Board.

iii) The Ld. Principal District & Sessions Judge {West), Tis Hazari Courts, Delhi with the
request to display the copy of notice oh. the Notice Board.

iv) The Ld. Principal District & Sessions ;d.udge:(East), Karkardooma Courts, Delhi with the
request to display the copy of notice onthe Notice Board.

v) The Lc. Principal District & Sessions Judge (North-East), Karkardooma Courts, Delhi with
the request to display the copy of notice on the_Notice Board. _

vi) The Lc. Principal District & Sessions Judge (Shahdara), Karkardooma Courts, Delhi with
the request to display the copy of notice on the Notice Board.

vii) The Lc. Principal District & Sessions Judge (North-West), Rohini Courts, Delhi with the
request to display the cc-py of notice on the Notice Board.

viii) The Ld. Principal District & Sessions Judge (North), Rohini Courts, Delhi with the request
to display the copy of notice on the Notice Board.
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ix) The Ld. Principal Dis:rict&Sessions Judge (South), Saket Courts, New Delhi with the
request to display tie copy of notice on the Notice Board.

x) The Ld. Principal Dist'ict & Sessions Judge (South-East), Saket Courts, l\ew Delhi with
the request to display the copy of notice on the Notice Board.

xi) The Ld. Principal District & Sessions Judge (New Delhi), Patiala House Courts, New
Delhi with the request to display the copy of notice on the Notice Board.

xii) The Ld. Principal District & Sessions Judge (South-West), Dwarka Courts, Delhi with the
request to display the copy of notice on the Notice Board.

xiii) The Ld. F'ri»'icipal District & Sessions Judge -cum- Special Judge (PC Act) (CBl), Rouse
Avenue District Courts, New Delhi with the request to display the copy of not ce on the
Notice Board. _

xiv) The Hony. Secretaies of Tis Hazari, Karkardooma, Rohini, Saket, Patiala l—ouse and
Dwarka Bar Associations with the request to display the copy of notice on the Notice
Board.

xv) The Ld. Judge lr-charges of Karkardooma, Rohini, Dwarka, Saket and Patiala House
Mediation Centres with the request to display the copy of notice on the Notice Board.

l The Website Comrrittee, Tis Hazari Courts, Delhi.
xvii) Guard File.

T (Sanjay Garg-ll)
Judge In-charge, Delhi Mediation Centre,

Tis Hazari Courts,
Delhi
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Annexure-A

List of 75 advocates selected for 40 hours Mediation Training Programme

so Z"‘9 < F
Names of Advocates Enmlmem; NQ_

Ajay Kumar D/1957/2003
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F
F

Ami’: Singh 4
Animesh Kumar Dixit

D/955/Z000
D/90A/2003

U1-P- <<
S.
S.

Anju Lal
Anshu Priyadarshini

D/512/1993
D/591/2002

\lO3 <.<
S.
F

Arpan Wadhawan
Ashok Kumar

D/855/2011
D/449/2002

O0 E F Atul Kumar D/1'59/1996(R) ‘
9 < S. Babita Chaudhary D/2109/2005

10 < F. Baljeet Kumar D/1863/2010li 11. '
12

< F. Fateh Chand R ' ut D/138/1998‘(R)
< F

aJP
Gaurav Deep Sahdev D/161/2009

)I 13.. < S. Gayatri Aggarwal L D/221312010 '
14 < S. Geeta Bharati ~ D/183512006
15 < S. Geetanjali Sharma D/4398/2010
16 < F Hari Kishan D/1145,/2004

< F Harsh Gupta D/715A/201017. |
18 < S. Hena Shah D/2256/2008

i
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19 < F Hitesh Sharma D/90/1994
20 < F lmran Khan D/1638/2006l 21 < F. Ja; Ram Garg D/2349/2005
22 < S jyotsna Jena D/920/1991
23 < S Karuna Bala D/24OF/1991
24 < S Kuldeep Ana nd  D/2171/2010 T
25. < F. Manish Kumar Sharma D/525/1997 (R)
26. ,
27

< S. Manisha Parmar D/1438/2011
< S. l\/la-rina K. Saikia D/3374/1999

.-___..-.-J

<28. l F Mayank Mehandru D/1754/2008
29 < S. Meenakshi Chauhan D/1226/2001
30 < S. Mohini D/875/1997(R)
31 < F Mukesh Sharma D/804/2000

<32 r Muneesh Gupta D/123/1993
33 < S. Neelam Verma @ Neelam Rani D/16493/2010
34 < S. Neeru Nagpal D/169/2001
35 < S. Neetu Kumari D/2568/2005 '

<36 s. Nisha Satyarthy D/6/1997 (R)
37 < F. Nishant S. D wan D/664/1998(R)
38 Z F Om Singh Punia D/556A/2005
39 < F Pawan K-awrani D/1167/1995

<40 r Pavvan Kumar D/2774/2006
41. .<S. Prachi Gupta D/2715/2010
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< Pradeep Kumar D/336/1996(R)
< Prateek Tanwar D/190512009
< Puja Bansal D/1956D/2008

.< Puneett Singhal D/736/2008
< Rajeev Mittal D/1148f2000
< Rajesh Bhatia D/1440i’1995
Z Rajinder Kumar Sharma D/546/1991
< Rajiv B. Samaiyar D/1313/2000

.< Rajni Malhan D/3380/1999
< Ram Krishan Gu ta D/754/1998 (R)
<

P
Randeep Pundir D/1834B/2001

< Ravi Prabha D/500/1991
< Rel<ha Garg D/4243/‘Z010
< Renu Rawal D/63/2006
< Ru by Bedi D/604/1992
< Sachin Kumar Singhal D/1263/2000
< Samta Jain 1 D/280/2006
4< Sandhya Kohli D/98/1995

<2

Sangita Rani Jain
Sanjay Aggarwal

D/123/1995
D/1637/2004

< Sarita Aggarwal D/1681/2009
Z Saroj Bakshi D/388/1985

<<
Saroj Bala
Satyavir Singh Rathi

D/543-IA/2002
D/624/1988

<iS. Savita Rustogi D/141/1990
< Shahana Parveen D/1705/2010

.<<S"
Shivendra Singh
Shweta Tyagi

D/3701/2010
D/2315/"2012

< Sumedha Dua D/1049/2002
< Sunitajain D/53/1983
< Sushma Badhwar D/448/1989
< Tarun K. Bedi D/253/2000
< Vijay Rani D/1459/2007, *\/lr. Vineet Malhot-ra D/2267/2009


